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MMWoflfceMV 1989-90 1990-91 1991-92 (upto 
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rtehabiHtatlon of RstranclMd Workers 
of Toxtlte Units

7069. DR. VISHWANATHAMKANITHI: 
Wilt the l/finister of TEXTILES be pleased to 
stale;

(a) whether the retrenched workers of 
the running and sick textile units are consid­
ered for rehabitttatkm in other new and ex­
panding units;

0>) il so. the number of workers pro­
posed to be rehablEtated during 1991-92;

(c) whether the rrtrenchment of work­
ers on aooount of the modemisatkin of the 
units wrtiich usualy results in reduction of 
the woifcers is also taken into aooount while 
oonsklering them for re-empbyment; and

(d) if not, the reasms therefor?

THE MMISTER O F STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): (a) No. Sir. The Government of 
India has no such proposal or scheme.

(b) 10 (d) Do not arise in view of (a) 
above.

Conslniciion of Thtfcazy Bridge In 
X in la

7060L SHRIim yiLlOHNANJALOSE: 
W Httw iyinislw ofa^/U£TR M iSPOR t 
be pleased to atsto:

(a) whether the Government of Kerala 
has sent a proposal to the Unkm Govern­
ment forthe oonstructkm Thakazy bridge 
in Allepp^ district under the Central Road 
Fund scheme;

(b) if so. the det^ls thereof; and

(c) the action taken by the Unon Gov­
ernment thereon?

THE MINISTER OF STATE OF THE 
K«INISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) and (b). Yes. 
Sir. AproposalforoonstnjctkMicrfabridge at 
Thakazhi in Amttalapuzha-Thiruvaila road 
(S.H.) in AUeppey district, costing fis.200.00 
lakhs has bem received from the Govt, of 
Kerala under thev Central Road Fund pro* 
gramn̂ e for 8th Plan pernd.

ic) The proposal can be processed for 
approval only after actual augmentatton of 
the Central Road Fund takes places

Peimlssion to Government of Kerala to 
Ftoat Bonds

7061. SHRI TH AYIL JOHN 
ANJANOSE: Will the MMsler of FINANCE 
be pleased to date:

(a) whettwrthe Govemmant of Kerala 
Ino mquested for pemilstian to float bonds 
for Rs. 120 oores during flte OOTent year:

(b) i  so. detaHs thereof; and


